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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2641(E).—In exercise of the powers conferred by clause (a) of section 3 of the National
Highways Act,1956 (48 of 1956), the Central Government hereby authorizes the Officer mentioned in
column (2) of the schedule annexed here to as the Competent Authority to perform the functions of such
Authority under the said Act with effect from the date of publication of this Notification in the Official
Gazette, in respect of the stretch of land from design km 66+220 to km 66+ 340 (RHS) & km 66+405 to
km 147+ 250 in East Jaintia Hills District for the Development, Maintenance, Management and Operation
of Greenfield High-Speed Corridor of 166.80 km (NH-6) from Mawlyngkhung (near Shillong) in

Meghalaya to Panchgram (near Silchar) in Assam.
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SCHEDULE
Land Acquisition on National Highway No New NH 06 (Greenfield) in the State of Meghalaya.

SIL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 DC(R),East |New NH | MEGHALAYA East Wapung C&RD Block h Deinshynrum
Jaintia Hills 6 Jaintia —
District KM Hills Lumshnong C&RD l Umlaper
66.22 TO Block 2 {Umpyrshin
141571\% 5 3 |Musiang Lamare
’ (Old)
4 |Musiang Lamare
(New)
5 Mynkre

6 |[Umrasiang

[F. No. NHIDCL/PMU-Khliehriat/2025/LA/New NH-6 Greenfield]
SHAIKH AMINKHAN, Director
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